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HT.3T. 2836(37).— o1 AMTIH, 1989 BT &RT 208 BT IUERT (1) T g9 Izad Iaa AATIH PHal
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I STAFRA BT IRT 209 B SUIRT (2) & T F&H URISHRI gIRT fhar a1 18 1 smwr 3ifos g,

9 IRRIET & 31N 3 arell A AT XEidh Ud 3 @R Sude ® 3R Radg aafdd grr S fAeror werd
YA RY & SURIGT drarerd § {har T Al B |

g

ERRAT — AT I[YR— URATAGAT 541 Td 641 g (278 6. #1)" uRAen & ™01 & forg, IRrTe Rl & faria,
ATERTE {5y M & foly WRemT Afed a1 S9a Ifed A &1 e fdavor—

mi'. i dedla AT BT A TRRT/ Wlie q&r ga%d (Facax )
1 36/4 0.070
2 SRR e 36/5 0.040
3 37/2 0.010
$Td dF%d (FFCAX W) 0.120
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JId WedanR, & gemafie Aftrerd (frrion)

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 1st June, 2026
Notice Under Section 20A of the Railway Act, 1989

S.0. 2836(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred as the said Act), the Central Government, after being satisfied that for the public
purpose, the land brief description of which is given in the schedule annexed hereto is required for the execution of
Special Railway Project, namely construction of “Kharsia-Naya Raipur-Permalkasa 5th and 6th Line of South East
Central Railway (278 Km)” in the state of Chhattisgarh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of 30 days from the date of publication of this
notification in the official gazette raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the Competent Authority namely Sub Divisional officer (Revenue),
Kharsia, Dist.- Raigarh, Chhattisgarh, in writing and shall set out grounds thereof and the competent Authority shall
give the objector an opportunity of being heard, either in person or through a legal practitioner and may, after hearing
all such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary by order
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the Competent Authority for Land Acquisition (CALA).
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely
construction of “Kharsia-Naya Raipur-Permalkasa 5" and 6" Line of South East Central Railway (278 Km)” Raigarh
District in the state of Chhattisgarh.

S.N. Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
1. 36/4 0.070
2. Kharsia Ghaghra 36/5 0.040
3. 3772 0.010
Total Area (In Hectare) 0.120

[F. No. DCE/C/BSP/5" & 6" /KHS-PMS/ 20A/5]
MUDIT BHATNAGAR, Chief Administrative Officer (Const.)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064

and Published by the Controller of Publications, Delhi-11005

4 SARVESH KUMAI
SRIVASTAVA




		2026-06-04T23:09:11+0530
	SARVESH KUMAR SRIVASTAVA




